THE PUBLIC WAKFS (EXTENSION OF LIMITATION)
(DELHI AMENDMENT) ACT, 1982

- No. 39 or 1982

[19th August; 1982.]

An Act further to amend the Public Wakfs (E xtension of leltatlon)
Act, 1959, as 1n force in the Union temtory of Dethi. ‘

B it enacted by Parliament in the Thirty-third Year of the Republic

' of India as follows:—

1. (1) This Act may be called the Public Wakfs (Extens1on of Limi-
-tat10n) (Delhi Amendment) Act, 1982.

(2) It extends to the Whol"e. of the Union territory of Delhi.

BN ¢:)) It shall be deemed to have eﬁ“ecfa from the 1st day of January,
1981, ‘ ' :

2. In section 3 of the Public Wakfs (Extension of Limitation) Act,- :
1959, as in force in the Union territory of Delhi, for the words, figures and

letters “the 31st day of December, 1980”, the words, figures and letters
“the 31st.day of December, 1985” shall be substituted.
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